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Instructions regarding Temporary Ap
pointments in Co!leg:es of Delhi 

University
I

2490. SHRI DURGA CHAND: Will 
the Minister of EDUCATION. SO
CIAL WELFARE AND CULTURE 
be pleased to state:

(a) whether U. G. C. had issued ins
tructions during Emergency that only 
temporary appointments be made 
against newly created posts in the col
leges of Delhi University;

(b) whether these instructions had 
been flouted by colleges by making 
permanent appointments against these 
newly created posts;

(c ) if so, the names of colleges 
which have flouted these instructions 
and action taken against them; and

(d) broad outlines of the instruc
tions issued by the U. G C to the col
leges during Emergency?

THE MINISTER OF EDUCATION, 
SOCIAL WELFARE AND CULTURE 
(DR. PRATAP CHANDRA CHUN- 
DER): According to the informa
tion furnished by the University 
Crants Commission no such instruc
tions were issued.

(b) to (d) Do not arise.
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Strengrth In Kendriya Vldyalaya*

24m. SHRI V A Y A L A R  R A V I: W ill 
the Minister o f EDUCATION, SO 
C IA L  W ELFARE AND CULTURE 
be pleased to s^ate:

(a ) total number o f Kendriya V ia- 
yalayas in the country and State ana 
city-w ise break up;

(b ) the total strength o f students 
in each school; and

(c ) the totail gtalT employeaT
THE M INISTER OP EDUCATION, 

SOCIAL w e l f a r e  AN D CULTURE 
(DR. P R A T A P  CH A K D R A  CHUN- 
D E R ): (a ) and (b ). A  statement is 
laid on the Table o f the House. 
[P lace in tL,ibrary. See No. L T - 
603/77].

(c ) 9744.

Service Conditions of Kendriya 
VidyaJaya SUIT

2494. SWRl V A Y A L A R  R A V I: W ill 
the Minister o f EDUCATION. SO 
C IA L  W ELFARE AND CULTURE 
be pleased to state:

(a ) whether hifl G overnm ent receiv 
ed any representation from  the gtafT 
o f K endriya V idyalayas for tlie bet
terment o f their service conditions;

(b ) if so, the detaila thereof; and




